
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1264 OF 2024 

IN THE MATTER OF: 

Nyaka Soren                                                                                                  ….PETITIONER                                              

           VERSUS 

State of Jharkhand & Ors.   ….RESPONDENT                

 

MEMO OF PARTIES (As per order dated 05.03.2025) 

 

Nyaka Soren                                                                                             ….PETITIONER                                              

VERSUS 

1. State of Jharkhand  

Through Secretary; Environment, Government of Jharkhand 

Regional Office (ECZ), Bunglow No. A-2, 

Shyamali Colony, Ranchi-834002 

Email: ro.ranchi-mef@gov.in                                                    (RESPONDENT NO.1) 
2. District Magistrate, Pakur 

New Collectorate Building, DC office Road, 

Saharkol, Pakur, Jahrkhand-816107 

Email: dc-pak@nic.in                                                                   (RESPONDENT NO.2) 
3. Central Pollution Control Board  

             Through Member Secretary 

 Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

 Email: mscb.cpcb@nic.in                                                            (RESPONDENT NO.3)                          
4. Jharkhand State Pollution Control Board  

Through Member Secretary 

            J & K Pollution Control Board, 1st Floor, Jawaharlal Nehru Building,  

            Srinagar- 190001, Jammu & Kashmir 

Email: jkpcb@jk.gov.in                                                                (RESPONDENT NO.4)                                           
5. M/s Azhar Islam Proprietor: Shri Azhar Islam,  

Address: Mauza -Belpahari No 65/71, Plot No. 95/P,  

J.B. No.- 57, P S –Hiranpur, District –Pakur                            (RESPONDENT NO.5) 
6. M/s Azhar Islam (Stone Mines),  

Proprietor: Shri Azhar Islam Address: Mouza- Jiyajori & Belpahari,  

Plot no.- 239,240, 242 to 246, 248, 249 & 95/P,  

P S - Hiranpur, District –Pakur                                                 (RESPONDENT NO.6) 
7. M/s Black Diamond Stone Works,  

Proprietor: Shri Ajay Kumar Tebriwal, Address: Mauza -Belpahari,  

Khata No.- 18, 28, 32, 39 & 57, Khesra No.: 113(P), 114(P),  

115, 116, 117(P), 118(P), 119(P) and 125  

(In the plot no. as per approved mining plan)  

P S Hiranpur, District –Pakur                                                   (RESPONDENT NO.7) 
8. M/s Laxmi Ganesh Stone Works,  

Proprietor: Shri Ajoy Kumar, Address: Mauza -Suraidih No.-66,  

Khata No.- 05, Plot No.- 117,118, 120 to 123  

P S - Suraidih, District –Pakur                                                  (RESPONDENT NO.8) 
9. M/s Maa Tara Stone Works,  

Proprietor: Shri Krishan Kumar,  

Address: Mauza -Suraidih No. 66, Khata No.- 37,  

Plot No.- 61, P S -Suraidih, District – Pakur                            (RESPONDENT NO.9) 
10. M/s Mili Stone Works (Stone Crushers)  

Proprietor: Shri Namajul Shekh, Address: Mauza -Dhopahari,  

Khata No.: 25; Khesra No.: 23 (P)  

P S -Hiranpur, District – Pakur                                                (RESPONDENT NO.10) 
11. M/s Mili Stone Works (Stone Mines) 

Proprietor: Shri Namajul Shekh,  

Address: Mauza Dhopahari, Khata No.: 19, 25;  

Plot No.: 20,36,37 and 38, P S -Hiranpur, District – Pakur   (RESPONDENT NO.11) 
12. M/s Asraful Shekh,  

Proprietor: Shri Asraful Shekh  

Addrress: Mauza -Dhowapahari, Khata no.-16 & 22,  

Plot No.- 51 & 74 P S Hiranpur, District –Pakur                     (RESPONDENT NO.12) 
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